8| TEM NO 53 REG STRAR COURT. 1 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Cvil Appeal No(s). 4399/2016
GYANENDRA PRATAP SI NGH Appel | ant (s)
VERSUS
YOGENDRA PRATAP SI NGH & ORS. Respondent ( s)
Date : 15/02/2017 This appeal was called on for hearing today.
For Appellant(s)
M. Anurag Dubey, Adv.
M. S. R Setia, Adv.

For Respondent (s)
M. Charanjit Jawa, Adv.
M . Mohan Pandey, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER
Al'l the respondents are duly represented.
Parties have not filed st at ement of case and statutory
peri od has expired.
Regi stry to process t he matt er for bei ng listed bef ore
t he Hon&#39; bl e Court, as per rules.
( PAWAN DEV KOTWAL)
Regi strar



